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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH PUNE AT PUNE

Original Application No.06/2026

IN THE MATTER OF:-

SHRI. DADA LAHANU BANKAR ...ORG. APPLICANT
Versus o

UNION OF INDIA THROUGH SECRETARY-MOEFCC,

AND OTHERS. .......RESPONDENTS

To,

THE HON’BLE CHAIRPERSON OF NGT
AND HIS COMPANION JUDICIAL MEMBERS
AND HON’BLE EXPERT MEMBERS OF NGT.

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT NO. 4:

I, Ganesh Popat Misal, Age-35 years, Occupation: Assistant
Conservator of Forests, (Rahuri) Dist. Ahilyanagar, Maharashtra, do

hereby submit on solemn affirmation as under-

1. I say and submit that, I am working with the office of

\ W\Respondent No.4 Deputy Conservator of Forest as Assistant Conservator
3

, (Rahuri) Dist. Ahilyanagar. The respondent No.4 has
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authorized me to appear and file affidavit in réply on behalf of the office
of the respondent No.4 vide its letter No. B/Survey/5005/2025-2026
dated 11.02.2026. A copy of the letter dated 11.02.2026 is produced
herewith and marked as Exhibit-‘R-1°.

2, I say and submit that I have perused the copy of original
application and other relevant records of the case. So also I have gone
through the official record maintained with the office of the respondent
No.4 as made available to me in reference to the subject matter of the
original application. On the basis of available record I am filing this short
affidavit in reply at the stage of admission. I carve leave of this Hon'ble
tribunal to further add or amend the affidavit and/or file additional
affidavit, if necessary. That, the contents which are not specifically
admitted by way of this affidavit in reply to be treated as denied by this

answering respondent.

Bl I say and submit that, the applicant has raised the dispute in
respect of land bearing Gat No.499, 501, 506, 507/1, 509, 517/1, 519
situated within the village limit of Hiradgaon, Tal. Shrigonda, Dist.
Ahilyanagar to the extent of 2.8114 Ha is owned by the applicant. Further
he has contended that, the adjoining land in possession of respondent
No.9 and 10 is being polluted which gave cause of action to file the

present complaint.

4. I say and submit that, after notice of the Hon’ble Tribunal
the answering respondent instructed the deponent to carry out the fact
finding inquiry in respect of the land alleged to be polluted. The
X --én.swering deponent by its letter/order bearing  No.

B/ACF/Court/2590/2025-26 dated 20.02.2026 asked the Range Forest

\:.'5{ ;
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Officer, Shrigonda (T) in whose jurisdiction.the area situates the find out
the facts and report the exact position in light of the contentions in
original application. A office of the Jetter dated 20.02.2026 is produced
herewith and marked as Exhibit-‘R-2°.

5. I say and submit that, Range Forest Office,Shrigonda (T) has
personally inspected the spot as contended in application that the Forest
Gat No. 34 and 227 at Mauje Ghodegaon, Taluka Shrigonda, as well as
Gat No. 38 at Mauje Hiradgaon. She demanded surveyor from
Ahilyanagar Forest Division Office for checking the boundaries of the
forest land to be measured and map by ﬁxmg the boundary marks.
Accordingly he requested the respondent No. 4 to appoint surveyor for
that purpose. The fact finding and request for appointment letter dated
09.03.2026 is produced herewith and marked as Exhibit-‘R-3’.

6. I say and submit that, the answering respondent instructed
the Forest Surveyor attached with the office of the respondent No.4 to
carry out survey and fix the boundaries. Accordingly, the surveyor
physically visited the spot and land owned by the forest department. He
carried out the measurement and demarcated the spot to set the
boundaries for the said above mentioned forest land submitted on
18.05.2026 A copy of report dated 18.05.2026 are produced herewith and
marked as Exhibit-‘R-4 Colly.

7. I say and submit that, after receipt of the survey report and
fixation of boundaries of Forest land, the respondent No.4 again asked the

____.;-_-;—-'--'%”—':":;x deponent on 11.06.2026 and the Range Forest Officer, Shrigonda to

e o

"
7 57/ Ad \nf..,\\\ verify the fact of polluted water being left by the Sugar Factory in forest
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'fm ANz b
_w\ Reg. NC. 23020 ETJ
\ P8\ B, 12;1?/204«4 /

%”/”_7—:4»/

TR ‘I}V

nd. Accordingly, the Range Forest Officer, Shrigonda visited the forest



land on 11.06.2026 she carried out the panchnama of the forest land
bearing Gat No.34 and 227 of mauje Ghodegaon Tal.shrigonda and gat
no. 38 of mauje Hiradgaon. And as per the survey and available record
and report preapared by RFO, Shrigonda (T) It has been found that out of
gat no. 38/1 the total area admsg.88.59 hector belongs to forest and the
rest of 20.80 hector land belongs to the revenue department that has been
given the numbers as 38/2 to 38/10. further As per the Government of
Maharashtra Notification No. WLP 0694 / C.R. 111 / F-1, Dated 09
March 1996, the government land Gat No. 337 area 12.55 Hectare R and
government land Gat No. 425 area 6.64 Hectare R at Mauje Hiradgaon,
Taluka Shrigonda, have been notified for thé Great Indian Bustard
Wildlife Sanctuary. Further As per the Government Notification No.
4934 Dated 13 June 1982, Gat No. 34 area 49.99 Hectare R and Gat No.
227 area 15.97 Hectare R at Mauje Ghodegaon, Taluka Shrigonda, are in
the possession of the Forest Department, and the remaining area of Gat
No. 227, i.e., 20.00 Hectare R, is in the possession of the Revenue
Department. Thereafter, as per report of Range forest Officer, Shrigonda
(T), regarding Shri Saikrupa Sugar Factory/Gauri sugar, at Mauje
Ghodegaon, Taluka Shrigonda, Gat No. 34 area 49.99 Hectare R and Gat
No. 227 area 15.97 Hectare R, and at Mauje Hiradgaon, Gat No. 38/1
area 88.59 Hectare R forest land belongs to the territorial jurisdiction of
Shrigonda (T) Forest Department and as alleged by the present petitioner
in OA No.06/2026 there has been no sign, stream, water flow, or any

other evidence of polluted water being discharged into the Reserved

= Forest area and it was not detected. Furthermore, no encroachment has

“taken place on the said forest land, and no other evidence regarding

"p_ajf';ked vehicles belonging to the sugar factory are parked within the
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forest boundaries. The Range Forest Ofﬂcef forwarded her report to the
office of the respondent No.4 vide letter dated 13.06.2026. The copies of
the said report on 13/06/2026 which has been produced herewith and
marked as Exhibit-‘R-5’ Colly.

8. I say and submit that, in view of the contention in para
No.4.26 of the original application, the above mentioned fact finding
report does not support the contentions in original application, the forest
land does not seem to be affected in any manner due to discharge of spent

wash of the Industry and illegal use of land for vehicle parking .

9. I say and submit that, the grievance against the Industry does
not pertain to the forest land as contended by the applicant. Hence, the
respondent No.4 cannot be a proper party to the litigation in light of fact
finding reports. I humbly pray that, in view of the fact finding report
respondent No.4 may kindly be absolved and discharged from the

application.

Hence this affidavit in reply.
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Date: 2.5/06/2026 @\i\’\\%, Q,_ﬂOS\Qfé
Place: Ahilyanagar. Deponent
(Ganesh Popat Misal)
Asst. Conservator of Foresis,
N\ " Forestry of Wildiife,
N\ Rahuri



VERIFICATION

I, Ganesh Popat Misal, Age-35 years, Occupation: Assistant
Conservator of Forests, (Rahuri) Dist. Ahilyanagar, Maharashtra, do
hereby state on solemn affirmation that contents of para nos. 1 to 9 of the
affidavit in reply are read over and explained to me in vernacular
language and the same are true to the best of my knowledge and
information derived from the records and reports of RFO-Shrigonda

which I believe to be true.

Hence verified at Ahilyanagar on this _2 < day of June, 2026.

Identified & Explained by: Deponent

AN~
Advocate (Ganesh Popat Misal)
Asst. Conservator of Forests,
Forestry of Wildiife,
Rahuri
REFORE RIE
solemniy affirmed beforo mv )
by Ganesle Rapak M) Pe- 3oy 2 M“"ﬁ“ll
who is identified before me

by SN D Ll flo e Rlo. Gored-office:

whom | personally know, P garagarss
o J'(-.
B 4 BEFORE ME
"'«:;'..7 ey W
rfi,g‘__f . Shaikh Firoz hammu
= ? Advocate & Notary Public
W& TARI e Govt. of india
< AL :’A?‘ETARIAL( = NOTARIAL Dist. A.Nagar
ihl.

§r.No./S.FK/NT Jﬁ-_@_l_z Y

25 JUN 2026
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Government of Maharashtra
Office of The Deputy Conservator of Forests, Division Ahilyanagar
" Vanbhavan " Ahilyanagar - Ch.Sambhaji nagar Road, Ahilyanagar 414001
Phone no. 0241-23266142 E-mail - dcfanagar@gmail.com -
[ Outword No. - B / Survey / 5005 /2026-27 Date 11 /02 / 2026 |
Letter.

N R LTI

Subject : Original Application No. 06/2026 WZDada Lahanu Bankar versus
Union of India and Others

Reference: Notice received by this office on February 09, 2026, from the
Registrar, NGT, WZ_B, Pune.

In connection with the subject matter, a copy of the reference notice from the
Registrar, NGT, WZ_B, Pune, is attached and forwarded herewith.

Shri. Dada Lahanu Bankar has filed Original Application No. 06/2026 WZ against
the Union of India and Others in the Hon'ble National Green Tribunal, Western Zone Bench,
Pune Court. To file a point-wise reply on behalf of the undersigned in the said lawsuit, Shri.
Ganesh Popat Misal, Assistant Conservator of Forests (Afforestation and Wildlife), Rahuri, is
heréby authorized. He shall make available the necessary documents for the lawsuit to the
Government Advocate. Furthermore, he shall work to ensure that the case is decided in favor of
the Government. He shall take care that no delay occurs in this matter. Also, if any complication
arises in fhe future, the entire responsibility will rest with him. -

Enclosure: As above (Original Copy of Lawsuit) _/Cc)\o&e«

(Dharamveer Salvitthal)
Deputy Conservator of Forests,

Ahilyanagar
o6

- Shri. Ganesh Popat Misal,
Assistant Conservator of Forests (Afforestation and Wildlife), Rahuri.



Government of Maharashtra
Office of The Deputy Conservator of Forests, Division Ahilyanagar
" Vanbhavan " Ahilyanagar - Ch.Sambhaji nagar Road, Ahilyanagar 414001
Phone no. 0241-23266142 E-mail - dcfanagar@gmail.com
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| Outword No. - B / Survey / 5005 /2026-27 Date 11 /02 / 2026

LETTER OF AUTHORIZATION

: In connection with the legal proceedings of Original Application No. 06/2026 WZ
pending before the Hon'ble National Green Tribunal, Western Zone Bench, Pune, Shri. Ganesh
Popat Misal, Assistant Conservator of Forests (Afforestation and Wildlife), Rahuri, is hereby
authorized to discharge all legal obligations and duties on behalf of the Deputy Conservator of

Forests, Ahilyanagar.
_cehoytd2

(Dharamveer Salvitthal)
Deputy Conservator of Forests,
Ahilyanagar
To,
Shri. Ganesh Popat Misal,
Assistant Conservator of Forests (Afforestation and Wildlife), Rahuri.
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Office of the Assistant Conservator Of Forests, Rahuri

Vanbhavan-A.nagar- Ch.Sambhaji Nagar Road, Ahilyanagar.
Contact No-0241-2326142
E-mail dcfanagar@gmail.com

No. B / ACF/ Sub-judice/2590 /2025-26 Date: 20/ 02 /2026.

Subject: Original Application No. 06 /2026 WZB, Dada Lahanu Bankar Vs.
Union of India and Others.

Reference: 1. Hon. Deputy Conservator of Forests, Ahilyanagar Letter No.
B/Survey/5005/year 2025-26 Date: 11.02.2026.

Regarding the above-referenced subject matter, Shri. Dada
Lahanu Bankar has filed Original Application No. 06/2026 WZB against the
Union of India and Others in the Court of the Hon. National Green Tribunal
(NGT), Western Zone Bench, Pune.In connection with this, the Range Forest
Officer, Shrigonda, is hereby directed to conduct an immediate on-site
inspection of Gat No. 34 and 227 at A/T. Ghodegaon, Taluka Shrigonda,
and Gat No. 38, Gat No. 337, Gat No. 421, Gat No. 422, and Gat No. 425 at
A/T. Hiradgaon. A factual report detailing the ground reality along with your
clear opinion must be submitted to this office immediately. If there is a delay
in receiving the report in this matter, the entire responsibility for the same
will remain with you.

Enclosure: Copy of the original lawsuit

GG n0102)2¢
Assistant Conservator of Forests
(Afforestation and Wildlife) Rahuri

To
Range Forest Officer
Shrigonda (T)

Copy to: Hon. Deputy Conservator of Forests, Ahilyanagar, respectfully
submitted for information.
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Office of the Range Forest Officer, Shrigonda (T), Shrigonda
Pedgaon Road Shrigonda, Taluka: Shrigonda, District: Ahilyanagar
Phone No. 02487-220790
Email ID - rfoshrigondat@gmail.com

Outward No. / Offense Case / 1322 / Year 2025-26 Date: 09.03.2026

To,
Hon. Assistant Conservator of Forests,
(Afforestation and Wildlife) Rahuri.

Subject: Original Application No. 06/2026 WZB, Dada Lahanu Bankar Vs.
Union of India and Others.
Reference: Hon. Assistant Conservator of Forests (Afforestation and Wildlife)
Rahuri, Letter No. B / ACF/ sub-judice / 2590 / Year 2025-26,
Date: 20.02.2026.

Honorable Sir,

With reference to the subject mentioned above, Shri. Dada Lahanu
Bankar has filed Original Application No. 06/2026 WZB against the Union of India
and Others in the Court of the Hon. National Green Tribunal (NGT), Western Zone
Bench, Pune. Gat No. 34 and 227 at A/T. Ghodegaon, Taluka Shrigonda, and Gat
No. 38, Gat No. 337, Gat No. 421, Gat No. 422, and Gat No. 425 at A/T.
Hiradgaon.instructions were issued via the reference letter to conduct a detailed
investigation into the matter and submit a report.

In this regard, the report is being submitted as follows: As per this office
available record a Government Notification No. 4934 dated June 13, 1892, the total
area of 255 Acres 19 Gunthes of Original Survey No. 144 and the total area of 270
Acres 13 Gunthes of Original Survey No. 220 at Mouje Hiradgaon, Taluka
Shrigonda, District Ahilyanagar has been declared as Reserved Forest. A copy of the
said Government Notification is attached and submitted herewith. Under the Gat-
Scheme / Consolidation Scheme of Mouje Hiradgaon, Original Survey No. 144 was
given Gat No. 421 and 422, and Original Survey No. 220 was given Gat No. 38.

Thereafter, as per Government of Maharashtra Notification No. WLP 0614 /
C.R. 111 / F-1 dated March 09, 2016, an area of 78.45 Hectare R from Reserved
Forest Area Gat No. 421 at Mouje Hiradgaon, Taluka Shrigonda has been notified
for the Great Indian Bustard (Maldhok) Bird Sanctuary. A copy of the said
Government Notification is attached and submitted herewith.

Furthermore, the forest land records register (Register 01 to 40) and the
7/12 extracts show that an area of 11.27 Hectare R from Gat No. 422 at Mouje
Hiradgaon has been allotted for agriculture by the Revenue Department. Similarly,
they show that an area of 88.59 Hectare R from Gat No. 38 at Mouje Hiradgaon is
in the possession of the Forest Department, and the remaining area of 20.80
Hectare R has been allotted for agriculture by the Revenue Department. As per
Government of Maharashtra Notification No. WLP 0614 / C.R. 111 / F-1 dated
March 09, 2016, Government Land Gat No. 337 with an area of 12.55 Hectare R
and Government Land Gat No. 425 with an area of 6.64 Hectare R at Mouje
Hiradgaon, Taluka Shrigonda have been notified for the Great Indian Bustard
(Maldhok) Bird Sanctuary
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Also, on 23.02.2026, the undersigned along with the Range Forest Officer,
Shrigonda (T), conducted a joint site inspection of Gat No. 34 and 227 at Mauje
Ghodegaon, Taluka Shrigonda, and Gat No. 38 at Mauje Hiradgaon under their
jurisdiction. During the inspection, the boundaries of the reserved forest areas
could not be clearly understood on the spot. Therefore, it is requested that
appropriate guidance be provided by the Forest Surveyor from the Divisional Office
regarding the identification and marking of the forest boundary lines. It is requested
to take appropriate action at your level.

Range Forest Officer,
Shrigonda (T)

Copy to: Hon. Deputy Conservator of Forests, Ahilyanagar, respectfully submitted
for information.
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Office of the Assistant Conservator Of Forests, Rahuri

Vanbhavan-A.nagar- Ch.Sambhaji Nagar Road, Ahilyanagar.
Contact No-0241-2326142
E-mail dcfanagar@gmail.com

No. B / ACF/ Sub-judice/108/2025-26 Date 12/05/2026

Subject: Original Application No. 06/2026 WZB, Dada Lahanu Bankar Vs. Union of
India and Others.

Reference: Range Forest Office Letter No. B/F.0/1322/ 2025-26 Date:
09/03/2026.

Regarding the subject matter, in original application number 06/2026
filed before the Hon'ble National Green Tribunal (NGT), Western Zone Bench, Pune,
by Union of India and others, the Range Forest Officer, Shrigonda (T) conducted a
site inspection on date 23.02.2026 at Hiradgaon Factory. During this inspection,
Gat No. 34 and 227 at village Hiradgaon, Taluka Shrigonda, and Gat No. 38 at
village Hiradgaon tal. Shrigonda which fall under the jurisdiction of the Range
Forest Officer, Shrigonda (T). During the inspection, the boundaries could not be
clearly understood. Therefore, it is requested that appropriate action be taken from
your end so that the Forest Surveyor from the Divisional Office can conduct a site
inspection, demarcate the forest boundaries, and provide the necessary guidance.

@\1\\4\5 A o)L
Assistant Conservator of Forests
(Afforestation and Wildlife)
Rahuri

To,
Forest Surveyor,
Divisional Office, Forest Department,
Ahilyanagar.

Copy to: Hon. Deputy Conservator of Forests, Ahilyanagar, respectfully submitted
for information.
Copy to: Forest Range Officer, Shrigonda (T), for information and necessary action.
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To,
Hon. Assistant Conservator of Forests,
(Afforestation and Wildlife),
Rahuri.

Subject: Original Application No. 06/2026 WZB, Dada Lahanu Bankar Vs. Union of
India and Others

Reference: Your Letter No. B / ACF / Sub-Judice / 108/ Year 2026-27,
Date: 12/05/26.

Respected Sir

In connection with the subject matter, directions have bcen issued
regarding demonstrating and pointing out the boundaries of the reserved forest
areas of Gat Number 34 and 227 at Mauje Ghodegaon, Taluka Shrigonda, and Gat
Number 38 at Mauje Hiradgaon to the concerned Forest Guard / Forester, in
accordance with the lawsuit filed as Original Application No. 06/2026 WZB against
the Union of India and Others in the Court of the Hon. National Green Tribunal
(NGT), Western Zone Bench, Pune.

In this regard, a report is being submitted that on 14.05.2026, a survey of
the reserved forest areas of Gat Number 34 and 227 at Mauje Ghodegaon, Taluka
Shrigonda, and Gat Number 38 at Mauje Hiradgaon Taluka Shrigonda was
conducted along with the concerned Forest Guard, and the boundaries of the said
areas have been shown and explained to the concerned Forest Guard..

Yours fz

Forest Surveyor
Forest Department Ahilyanagar

Copy to: Hon. Deputy Conservator of Forests, Ahilyanagar, respectfully submitted
for information.

Copy to: Range Forest Officer, Shrigonda (T), respectfully submitted for information
and necessary action.
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Office of the Range Forest Officer, Shrigonda (T), Shrigonda

Pedgaon Road Shrigonda, Taluka: Shrigonda, District: Ahilyanagar
Phone No. 02487-220790
Email ID - rfoshrigondat@gmail.com

Outward No. / Offense Case / 295 / Year 2026-27 Date: 13.06.2026

To,
Hon. Assistant Conservator of Forests,
(Afforestation and Wildlife) Rahuri.

Subject: Original Application No. 06 /2026 WZB, Dada Lahanu Bankar Vs.
Union of India and Others.
Reference: 1. Your Letter No. B / ACF/ sub-judice / 2590 / Year 2025-26,
Date: 20.02.2026.
0. This office Letter No. FO/1322/2025-26 Date- 09/03/2026
3. Forest Suryever DCF Office Ahilyanagar date 18 /05/2026 Report
4. Your Instructions given over The Telephone Date 11/06/2026

Respected Sir,

In connection with the subject matter, Shri. Dada Lahanu Bankar has filed
a lawsuit as Original Application No. 06/2026 WZB against the Union of India and
Others in the Court of the Hon. National Green Tribunal (NGT), Western Zone
Bench, Pune. In accordance with this, the Hon. Assistant Conservator of Forests
(Afforestation and Wildlife), Rahuri, via reference number 1, had issued directions
to conduct a detailed inquiry into the said matter and submit a report.

Accordingly, a report is being submitted that undersignd Range Forest
Officer Shrigonda (T) along with the local Forester, Forest Guard, Forest Laborer,
and Panchas (witnesses), site inspection at Hiradgaon and Ghodegaon on
11.06.2026 . it was observed that Shri Saikrupa Sugar Factory Ltd. located at
Mauje Hiradgaon, Taluka Shrigonda, District Ahilyanagar, is situated within the
areas of Gat Number 508/1, Gat Number 508/2, Gat Number 510, Gat Number
511/2, Gat Number 511/3, Gat Number 513/2, and Gat Number 514.

In this regard, the report is being submitted as follows: As per this office
available record a Government Notification No. 4934 dated June 13, 1892, the total
area of 255 Acres 19 Gunthes of Original Survey No. 144 and the total area of 270
Acres 13 Gunthes of Original Survey No. 220 at Mouje Hiradgaon, Taluka
Shrigonda, District Ahilyanagar has been declared as Reserved Forest. A copy of the
said Government Notification is attached and submitted herewith. Under the Gat-
Scheme / Consolidation Scheme of Mouje Hiradgaon, Original Survey No. 144 was
given Gat No. 421 and 422, and Original Survey No. 220 was given Gat No. 38.

Thereafter, as per Government of Maharashtra Notification No. WLP 0614 /
C.R. 111 / F-1 dated March 09, 2016, an area of 78.45 Hectare R from Reserved
Forest Area Gat No. 421 at Mouje Hiradgaon, Taluka Shrigonda has been notified
for the Great Indian Bustard (Maldhok) Bird Sanctuary. A copy of the said
Government Notification is attached and submitted herewith.

Furthermore, the forest land records register (Register Ol to 40) and the
7/12 extracts show that an area of 11.27 Hectare R from Gat No. 422 at Mouje
Hiradgaon has been allotted for agriculture by the Revenue Department. Similarly,
they show that an area of 88.59 Hectare R from Gat No. 38 at Mouje Hiradgaon is
in the possession of the Forest Department, and the remaining area of 20.80
Hectare R has been allotted for agriculture by the Revenue Department. As per
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Government of Maharashtra Notification No. WLP 0614 / C.R. 111 / F-1 dated
March 09, 2016, Government Land Gat No. 337 with an area of 12.55 Hectare R
and Government Land Gat No. 425 with an area of 6.64 Hectare R at Mouje
Hiradgaon, Taluka Shrigonda have been notified for the Great Indian Bustard
(Maldhok) Bird Sanctuary

According to Government Notification No. 4934 dated June 13, 1992, forest
area of Gat No. 34 at village Ghodegaon, Taluka Shrigonda, measuring 49.99
Hectare R, and forest area of Gat No. 227 measuring 15.97 Hectare R in the
possession of the Forest Department, and the remaining area of Gut No. 227
measuring 20.00 Hectare R is in the possession of the Revenue Department

No sign, stream, water flow, or any encroachment was found on the said
forest land regarding polluted water being released by Shri Saikrupa Sugar Factory
into the reserved forest area under the jurisdiction of the Forest Range Officer,
Shrigonda (Territorial) (forest area of Gat No. 34 at village Ghodegaon, Taluka
Shrigonda measuring 49.97 Hectare R, and Gat No. 227 measuring 15.97 Hectare,
and forest area of Gat No. 38 at village Hiradgaon measuring 88.59 Hectare R). No
other evidence of the same was found. Similarly, no evidence was found regarding
the parking or standing of the sugar factory's vehicles within the boundaries of the
forest area. Respectfully submitted for information.

Range Forgst Officer,
Shrigonda (T)

Copy to: Hon. Deputy Conservator of Forests, Ahilyanagar, respectfully submitted
For information.
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No. 4046, —Unller the provisions of Seetion 11, clauses () and (), of the Sea Customs Act, VIII
of 1878, it iy herehy notified thit the fullowing place shall e a whirf within the Yimiits of the Port of
Kardehi for the landing and shipment of the classes of goads specitivd against it :—

Crane Pier—bounded on the north by the Port Department Cloal Pier, on the south by the Vilot Pier,

on the cast by the harbour, and on the west by the Port Departnient Stors Yard —For Port Trust
Departmiental purposes and for the landing sl shipment of passengrers’ buggage.

Ronbay Castle, 15th June 18572,

No. 4097 —Whereas it appears to the Governor of Bombay in Couneil that land is required to be
faken by Government ab the expense of the ITubli Municipality for u pubilic purpose, viz, for the construe-
tion of w new roud, in the village of Madinaikin Aelikatti, tiluka Ihubli, distriect Dhidewdr; it s hereby
dedlared that Tor Lhe ahove purpose the pieees-of Tand deseribial Delow are required within the aforesaid

village of Madinatkan Aelikutii:—

' Ll reimbral Duoidirie.
Sl'!\fhll iy Avvit, | Assesamont. e, Ndmw Of Khatodir Sailic s (] =
sl At
N 1 Arvi - uscsatiicit Nuithi, ' Eaut, 1 Huuth, Wunt,
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2 | 7 H
1 u il P00 tnrens Govdnd Alahkderualk, o ¥ 4 0 2 bl Ruevey N Hueves  Nae Sursps Neblfardoof Sur-
uighl. Balghasi, Ay # e T, e QY Pl vey Mo, A%
1 P Bt satnd At
. 1
) LIS o -+ | 0 u 0| Two . [H1TS P I T 411 0| Survey  Nime emnbmbos nl' Village  slve Benwbmler ol
. i Wi u) wel wene Ne Vil Sarveys  theraweNo
l et ul L | | N asand, | %,
= \
0 ] |

. "Phis declaration is made under the pravisions of Seetion 6, Act X of 1870, toall R may
¢oncorn, who are -hurchy warned not to obstruet or interfere with persons cmyployed on the land,

—_—

No. H001.—Whervas it appeurs to the Governve of Banbisy in Couneil that Lol i regquirsd to b
tuken by Government ab the public expense for a public: purpase, viz,, fur the comstruction of w drainage
chanmel, in the villages of Adul, Hajat aml Telva in the Anklesvar Piluka of the Broweh District ; it is
hereby deelurad that for the above purpose the Tand speeified below s vequired within the aforesaild villiges
of Adol, Hajubt and Telva :— : :
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REVENUE AND FORESTS DEPARTMENT

Madam Cama Marg, Hutatma Rajguru Chowk, Mantralaya, Mumbai 400 032.
Dated the 9th March, 2016.

NOTIFICATION

WiLp Lire (PROTECTION) AcT, 1972.

No.WLP-0614/CR-111/F-1. -Whereas, the Government of Maharashtra has, vide the
Government Notification, Revenue and Forests Department, No. WLP-1078/72634-F1, dated the
27th September 1979, issued in exercise of the powers conferred by sub-sections (1) and (2) of
section 18 of the Wild Life (Protection) Act, 1972 (53 of 1972) (hereinafter referred to as “the said
Act”), declared the area of 7818.47 Square Kilometres as the Great Indian Bustard Sanctuary in
"Ahmednagar and Solapur Districts and vide the Government Notification, Revenue and Forests
Department, No. WLP. 1085/CR-588/VI/F-5, dated the 16th September 1985, further declared
the area of 677.97 Square Kilometres as the Great Indian Bustard Sanctuary (Extension)
(hereinafter, both the sanctuaries together, be referred to as “the said GIB Sanctuaries”), thus,
comprising of 8496.44 Square Kilometres in the Nevasa (in part), Karjat and Shrigonda Tahasils
of Ahmednagar District and the Karmala, Madha, Mohol and North Solapur Tahasils (in part-
Solapur Range) of the Solapur District;

And Whereas, the Government of Maharashtra, in view of the order passed by the Hon’ble
Supreme Court of India on Interlocutory Application No. 2882 of 2010, filed by the Government
of Maharashtra in Writ Petition No. 202 of 1995 regarding rationalization of boundaries of the
said GIB Sanctuaries, after obtaining the recommendation of the National Board for Wild Life,
vide the Government Notification, Revenue and Forests Department, No.WLP.10.11/ C.R., 237/
F-1, dated the 27th February 2012, issued in exercise of the powers conferred by sections 18-B
and 26-A of the said Act,—

(1) altered the boundaries of the said GIB Sanctuaries and reconstituted the same and
declared that the areas 1229.24 Square Kilometres mentioned in Schedule A appended thereto
shall be comprised within the Great Indian Bustard Wildlife Sanctuary (Reconstituted);
and '

(2) appointed the Sub-Divisional Officer, Karjat of the Ahmednagar District and the
Sub-Divisional Officers’of Kurduwadi and Solapur of Solapur District as‘the Collector to
inquire into and determine the existence, nature and extent of any rights, wherever they
have not been settled, alleged to exist in favour of any person in or over the lands, other
than reserved forests, mentioned in Schedule A, and deal with the same as provided under
sections™19 to 25 (both inclusive) of the said Act, and declared that after completion of the
inquiry, the non-reserved forests area will be considered for notifying under clause (a) of
sub-section (1) of the said section 26-A and clarified that the orders issued previously by the
Sub-Divisional Officer, Solapur regarding acquisition of private land for the GIB Sanctuary
vide SDO Solapur’s order B-Land Acquisition/3675, dated the 6th November 1998 shall remain
in force; And Whereas, the period for preferring claims has elapsed and all claims made in
relation to areas intended to be declared as a sanctuary have been disposed of by the Sub
Divisional Officer, Karjat of Ahmednagar district and Sub Divisional Officers of Kurduwadi
of Solapur district and Sub Divisional Officer of Solapur of Solapur District, as Collectors
and they have recommended to alter the boundaries of the Great Indian Bustard Wildlife
Sanctuary (Reconstituted);

And Whereas, in view of the said recommendations, the Government of Maharashtra
considers it expedient to alter the boundaries of the said Great Indian Bustard Sanctuary
(Reconstituted);

And Whereas, the State Board for Wildlife in its Eighth meeting held on the 20th February
2014, has recommended to the Standing Committee of National Board for Wildlife for
rationalization of the area of the Great Indian Bustard Sanctuary and to keep the area of the
said Sanctuary after exclusion and reconciliation as 366.37 Sq. Kms.;

And whereas, the Hon’ble Supreme Court has, vide its judgment dated the 5th October 2015
passed in Writ Petition No. 202 of 1995, ordered that all matters for grant of permissions for
implementation of projects in areas falling in National parks or sanctuaries, including
rationalization of boundaries, etec., will be considered by the Standing Committee of the National
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Board for Wildlife (“NBWL”) on its own merits and in conformity with the orders and directions
passed by this court from time to time;

And Whereas, the Standing Committee of National Board for Wildlife in its 36th meeting
held on 4th November 2015 has recommended as follows :(—

“ Rationalize the boundaries of the Great Indian Bustard Sanctuary to the core habitat
of the bird in forest areas and Government lands 366.26 Sq. Kms of pristine grassland which
are Government lands. Private lands comprising primarily the grassland habitats,
interspersed with the Government land, would be attempted to be acquired. The area
interspersed will be declared as Eco-Sensitive Zone in consultation with the local people,
for pursuing participatory conservation management for Great Indian Bustard and associated
species. Eco sensitive Zone shall be approximately 400 Sq. Km. and there will be more
consolidated patches for conservation like done in one place.The State Government will add
additional areas elsewhere in the State in lieu of the areas taken out from the Sanctuary.”;

Now, therefore, in exercise of the powers conferred by sub-section (3) of the section 26A of
the said Act and of all other powers enabling it in this behalf, the Government of Maharashtra
hereby, on recommendation of the National Board for Wildlife, alters the boundaries of the said
Great Indian Bustard Sanctuary (Reconstituted) and specifies the limits of the area which shall
be comprised within the said Sanctuary in the Schedule appended hereto and declares that the
areas specified in the Schedule shall be the Great Indian Bustard Wildlife Sanctuary
(Reconstituted) on and from 5th March 2016,

Schedule ‘A’

Statement showing the Gairan & other Government Land in
Great Indian Bustard Sanctuary.

Sr. District Taluka Name of Village S. No. / Areain Status of area
No. Gut No. ha.

o) . @ (3) ' (4) )] 6) 7N

1 Solapur North Solapur (1) Akolekati 248 2.52 Gairan
2 (2)Karamba 117,118 90.97 Gairan
3 (3)Mardi 290 ‘ 100.62 Gairan
4 (4)Vadala 318 57.79 Gairan
5 (5) Padsali 386 39.58 Gairan
6 (6) Ranmasale 429 25.15 Gairan
7 (7) Nannaj 236 116.02 Gairan
8 (8) Darphalbibi 576 26.19 Gairan

Total area of Gairan in North Solapur Taluka 458.84

1 Solapur Mohol (1) Ankoli 169 16.48 Gairan
2. (2) Bhoire 138 68.58 Gairan
3 (3) Bitale 305 28.61 Gairan
4 (4) Degaon 397 14.35 Gairan
5 418 47.98 Gairan
6 (5) Devadi 724 491 Gairan
7 (6) Dhokbabhulgaon 19 10.22 Gairan
8 20 10.12 Gairan
9 21 10.12 Gairan
10 22 7.19 Gairan
11 23 6.11 Gairan
12 24 7.86 Gairan
13 25 12.14 Gairan
14 97 76.87 Gairan
15 334 12.14 Gairan

(7) Kamati Bk. 229 38.11 Gairan

B
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Schedule ‘A’—Contd.

¢y} 2) 3 4) ) 6) ¥))

17 (8) Khandali 383 13.96 Gairan
18 (9) Khuneshwar 540 42.63 Gairan
19 (10) Konheri 532 13.48 Gairan
20 533 13.03 Gairan
21 534 13.31 Gairan
22 542 9.11 Gairan
23 543 10.79 Gairan
24 (11) Kurul 324 45.06 Gairan
25 949 31.87 Gairan
26 1119 5.93 Gairan
29 (12) Lamantanda 11 21.89 Gairan
28 (13) Masalechoudhari507 21.87 Gairan
29 518 37.43 Gairan
30 (14) Mohol 986 29.38 Gairan
31 (15) Najikpimpari 232 13.27 Gairan
32 284 47.04 Gairan
33 344 21.87 Gairan
34 410 8.29 Gairan
35 - (16) Narkhed 623 24.90 Gairan
36, (17) Papari 53 14.59 Gairan
37 54 8.85 Gairan
38 (18) Parmeshwar- 96 12.67 Gairan

pimpari
39 {(19) Pawarwadi 21 12.42 Gairan
40 (20) Pokharapur 236 12.64 Gairan
41 241 58.64 Gairan
42 338 11.94 Gairan
43 (21) Sarole 129 24.65 Gairan
44 (22) Saundane 422/A 39.96 Gairan
45 (28) Sayyadwarwade 19 8.85 Gairan
46 24 11.38 Gairan
47 159 22.59 Gairan
48 182 10.83 Gairan
49 200 25.78 Gairan
50 250 56.45 Gairan
51 297 74.87 Gairan
52 311 11.58 Gairan
53 328 12.14 Gairan
54 329 12.49 Gairan
55 330 12.75 Gairan
56 331 12.95 Gairan
57 335 10.25 Gairan
58 (24) Shirapur 241 28.18 Gairan
(Solapur)
59 (25) Sidhewadi 41 5.60 Gairan
60 (26) Waphale 718 43.42 Gairan
61 (27) Yawali 280 16.23 Gairan
62 413 3.20 Gairan
Total area of Gairan in Mohol Taluka 1372.90
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Schedule ‘A’—Contd.

6))] (6] 3 CY] %) ® (N
1 Solapur Karmala (1) Gorewadi 79 7.81 Gairan
2 (2) Gulasadi 315 18.88 Gairan
3 (3) Jategaon 119 17.12 Gairan
4 (4) Kamone 1 89.20 Gairan
5 (5) Khadakewadi - 48 22.27 Gairan
6 55 15.17 Gairan
T (8) Khadaki 71 27.36 Gairan
8 (7) Korti 311 6.29 Gairan
9 313 8.08 Gairan
10 314 5.92 Gairan
11 (8) Kumbhej 22 8.54 Gairan
12 23 11.87 Gairan
13 24 13.52 Gairan
14 25 14.58 Gairan
15 32 15.94 Gairan
16 50 5.88 Gairan
17 51 18.85 Gairan
18 63 14.60 Gairan
19 142 6.33 Gairan
20 314 10.06 Gairan
21 315 777 Gairan
22 316 2.40 Gairan
23 403 14.12 Gairan
24 404 10.97 Gairan
25 405 2:69 Gairan
26 426 11.38 Gairan
27 427 13.02 Gairan
28 428 11.97 Gairan
29 429 11.19 Gairan
30 432 6.34 Gairan
31 433 6.42 Gairan
32 434 10.06 Gairan
33 466 10.37 Gairan
34 467 12.01 Gairan
35 502 14.94 Gairan
36 503 9.25 Gairan
37 504 8.66 Gairan
38 505 13.15 Gairan
39 514 12.87 Gairan
40 515 15.46 Gairan
41 516 13.36 Gairan
42 517 11.14 Gairan
43 518 10.49 Gairan
44 538 8.13 Gairan
45 545 7.53 Gairan
46 553 5.91 Gairan
47 585 14.90 Gairan
48 (9) Malwadi 38 7.94 Gairan

HIT AT-31-¥R-\9
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Schedule ‘A’—Contd.
(1 2 3 ) & 6) (7
49 74 8.20 Gairan
50 287 9.12 Gairan
51 (10) Nimbhore 186 11.77 Gairan
52 184,185 9.67 Gairan
53 (11) Pangare 32 4.60 Gairan
54 36 6.98 Gairan
55 50 33.38 Govt. Land
56 (12) Pimpalwadi 94/4 9.46 Gairan
57 (13) Vanjarwadi 139 21.08 Gairan
Total area of Gairan and Government Land in Karmala Taluka 736.97
1 Solapur Madha (1) Akulgaon 308 7.66 Gairan
2 ' (2) Anjangaon Kd 634 109.94 Gairan
3 4 38.44 Gairan
4 (8) Badalewadi 56 13.12 Originally
RF but
distributed
byRevenue
authority .
5 (4) Bhend 70 6.53 Originally
6 271 12.90 RF but
distributed
by Revenue
authority .
7 293 7.69 Governm-
8 299 6.85 ent land.
9 (5) Bhosare 200 7.45 Originally
’ RF but
distributed
by Revenue
authority .
10 62/1 31.00 Gairan
11 (6) Bhuinje 92 18.62 Gairan
12 (7) Bhutashte 209 140.02 Originally
13 640 68.80 RF but
14 641 24 .92 distributed
by Revenue
authority .
15 (8) Chinchgaon 47 40.47 Originally
16 49 25.40 RF but
distributed
by Revenue
authority .
17 (9) Ghoti 223 8.85 Gairan
18 (10) Hole Kd 98 13.20 Gairan
19 (11) Jadhavwadi 54 3.38 Originally
20 61 13.05 RF but
21 62 12.02 distributed
22 63 9.47 by Revenue
23 67 11.72 authority .
24 72 2.84
25 85 3.34

335



336

HERTE A= {0 JHERIT 90T TR-3, A ], 0%E/WETT 2R, TH 2’39 4R
Schedule ‘A’—Contd.
ey 2) 3) “) (5) (6) (N
26 (12) Laul 724 30.56 Gairan
27 776 13.78 Gairan
28 (13) Manegaon 278 14.81 Gairan
29 (14) Modnimb 190 10.59 Gairan
30 (15) Padsali 9 2.14 Gairan
31 76 34.32 Gairan
32 235 10.94 Gairan
33 (16) Palvan 29 1.45 Govt.
34 . 30 2.52 Land/
35 31 25.32 Acq. land
36 (17) Pachphulwadi 22 14.67 Gairan
37 (18) Paritewadi 185 4,16 Originally
RF but
distributed
by Revenue
authority .
'38 194 7.45 Gairan
39 (19) Pimpalkhunte 278 3.34 Originally
RF but
distributed
by Revenue
authority .
40 (20) Ropale Kavhe 263 8.27 Govt.
41 462 6.64 Land.
42 840 0.09
43 (21) Ropale Kd 23 87.60 Gairan
44 160 8.22 Gairan
45 (22) Shedshinge - 16 24.09 Originally
46 118 20.84 RF but
47 179 20.42 distributed
48 185 2.89 by Revenue
authority .
49 (28) Shiralmadha 203 13.28 Gairan
50 (24) Solankarwadi 172 2.81 Govt. Land
51 (25) Tulshi 147 4.73 Gairan
- 52 194 48.95 Gairan
53 249 5.08 Gairan
54 275 15.29 Gairan
55 316 17.84 Gairan
56 325 7.10 Gairan
57 367 1.87 Gairan
58 (26) Upalai Bk 93 12.35 Originally
59 94 30.65 RF but
60 . 100 26.56 distributed
by Revenue
authority .
61 204 80.94 Gairan
62 (27) Upalai Kd 809 6.19 Gairan
63 (28) Upalwate 149 26.93 Gairan
64 (29) Wadachiwadi 104 22.78 Gairan
65 274 3.97 Gairan
Total area of Gairan and Government Land in Madha Taluka 1320.11
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Schedule ‘A’—Contd.
ey @ 6] 4) (5) (6 ¢
1 Ahmednagar Shrigonda (1) Bangarde 55 5.22 Gairan
2 220 4.22 Gairan
3 (2) Bhavadi 37 4.58 Governm-
4 38 5.50 ent Land.
5 131 9.69
6 169 5.66
7 170 4.66
8 171 8.68
9 _ 172 8.42 ’
10 (3) Chandangaon 370 14.48 Gairan
11 (4) Chikhali 38 10.21 Govt.
12 173 2.89 Land.
13 (5) Dokewadi 9 8.54 Govt.
14 186 4.07 Land
15 (6) Ghutewadi 174 1.81 Govt.
16 202 3.30 Land
17 \y/)‘Hiradgaon 337 12.55 Govt.
18 425 6.64 Land
19 (8) Kamthi 126 8.87 Govt.
20 142 8.59 Land.
21 (9) Kokangaon 230 6.38 Gairan
22 (10) Kondegavhan 83 6.82 Gairan
23 (11) Koregaon 240 7.75 Govt,
24 241 5.39 ~ Land.
25 242 4.81
26 236 8.09
27 (12) Kosegavhan’ a1 8.58 Gairan
28 116 5.90
29 (13) Mandavgan 1194 517 Govt. Land.
30 (14) Pimparikolandar 157 4.94 Gairan
31 (15) Pisorekhand 288 7.53 Gairan
32 (16) Suregaon 107 15.25 Gairan
33 (17) Ukhalgaon 471 0.36 Gairan
’ Total area of Gairan and Government Land in Shrigonda Taluka 22555
1 Ahmednagar Karjat (1) Alsunde 410 4.96 Govt. Land
2 538 14.70 Gairan
3 560 3.83 Gairan
4 581 3.59 Gairan
5 608 4.94 Govt. land
6 (2) Bhambore 463 14.17 Gairan
7 468 4.16 Govt.
8 471 13.66 Land.
9 - 590 11.58
10 (8) Bitakewadi 150 3.30 Gairan
11 (4) Chimcholikaldat 72 76.89 RF
12 363 8.83 incharge
of Revenue
Deptt.
13 (5) Diksal 271 9.10 Govt. Land
14 (6) Kaudane 273 12.75 Govt. Land
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Schedule ‘A’—Concld.
D (2) 3 4 (5) (6 (7
15 ' (7) Khandale 16- 15.23 Govt.
16 17 7.61 Land
17 (8) Kokangaon 70 8.54 Gairan
18 74 16.45
19 (9) Kuldharan 947 10.71 Gairan
20 950 5.70
21 (10) Mirajgaon 344 78.10 Gairan
22 (11) Mulewadi 14 7.80 Govt. Land
23 (12) Patewadi 26 7.15 Gairan
24 27 6.68
25 31 9.97
26 (13) Rakshaswadi Bk 171 14.19 Gairan
27 (14) Rakshaswadi Kd 21 153.64 Govt.
28 355 29.51 Land
29 403 34.31
30 (15)Ravalgaon 150 3.50 Gairan
31 (16) Ruigavhan 155 5.30 Govt. Land.
Total area of Gairan and Government Land in Karjat Taluka 600.85
Total area of Gairan and Government Land in GIB Sanctuary. 471522

3

(A) Solapur District.

(1) North Solapur Taluka
(2) Mohol Taluka

(3) Karmala Taluka

(4) Madha Taluka

(B) Ahmednagar District.

(1) Shrigonda Taluka
(2) Karjat Taluka

458.84 ha.
1372.90 ha.
736.97 ha.
1320.11 ha.

TOTAL. 3888.82ha.

225.55 ha.
600.85 ha.

TOTAL 826.40 ha.

Schedule ‘A’ G. TOTAL 4715.22 Ha.
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. Schedule ‘B’
Statement showing the acquired Private Land in Great Indian Bustard Sanctuary
Taluka : N. Solapur District : Solapur
[1] Village Mardi, Taluka North Solapur, District Solapur
5. No Village Survey No. Gut No. AreainHa Boundaries
North East South West
1 2 3 4 5 6 7 8 9
1  Mardi 248/1-A  3.94 Malki Gut Boundary Boundaryof Boundaryof
248/1-B 240 No. 257,256, Gut No. 247 Village Gut No.259
248/1-C  3.00 255,254,253, Pt. Karamba
248/1-D 2.40 252, 251, Stone
248/1-E 2.40 Quarry Gut
248/2-A 9.14 No.250, 249
248/2-B 4.00
248/1 9.81
248/1-A/1 4.00
248/2 4.00
248/3  0.37
Total of Gut No.248 45.46
Mardi 249/1 249 Boundary of Boundary of Boundary of Boundaryof
249/2 0.76 Gut No.243 Gut No.247Pt. GutNo. 248 Pt. Gut No.250
Total of Gut No.249 3.25
Mardi 250/1-A  1.52 Boundary of Boundary of Boundary of Boundaryof
250/1-B  1.26 Gut No.243 Gut No.249. Gut No. 248 . GutNo.251
250/2  0.22 & 241
Total of Gut No.250 3.00
Mardi 25171 1.31 Boundary of Boundary of Boundary of Boundaryof
251/2 0.75 Gut No.290, Gut No.250 Gut No.248 GutNo.252
243 Pt.
" Total of Gut No.251 2.06
Mardi 252/1-A 1.70 Boundary of Boundary of Boundary of Boundaryof
252/1-B 484 Gut No.290 Gut No.251 Gut No.248 GutNo.253
252/1-C 3.66
252/2 0.22
Total of Gut No.252 10.42
Mardi 253  3.29 Boundary of Boundary of Boundary of Boundaryof
Gut No.290 Gut No.252 Gut No.248 GutNo.254
Mardi 254/1 211 Boundary of Boundary of Boundary of Boundary
25472 2.10 Gut No.290 Gut No0.253 Gut No.248 GutNo.255
Total of Gut No. 254 4.21
Mardi 255 244 Boundary of Boundary of Boundary of Boundaryof
’ Gut No.290 & Gut No.254 Gut No.248 GutNo.256
; Gut No. 259 Pt.
Mardi 256/1 0.91 Boundary of Boundary of Boundary of Boundaryof
2 256/2 0.91 Gut No.259 Pt. Gut No.255 Gut No.248 GutNo.257
Total of Gut No.256 1.82
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2 3 4 5 6 7 8 9
Mardi 257 195 Boundary of  Boundary of Boundary of Boundary of
' Gut No.259 Pt. Gut No.256 Gut No.248 GutNo259Ft
Mardi 260/1  4.64 Boundaryof  Boundary ef Boundary of Boundaryof
260/2/A  1.20 Gut No.266 Gut No.265 Gut No.259 Village
260/3/A 120 & 261 Akolekati
260/2/B  2.34
260/3/B  2.34
260/4  3.54
| 260/5 1.77
260/6 1.77
260/7 121
260/8 121
260/9 1.21
260/10  2.32
260/11 1.21
260/12 2.42
260/13 2.62
E Total of Gut No. 260 31.00
Mardi 261/1 1.87 Boundaryof  Boundary of Boundary of Boundaryof
261/2 191 Gut No.265, Gut No. 262 Gut No0.259 GutNo.260
261/3 141 264, 263.
261/4  1.86
261/5 1.86
261/6  1.86
261/7 1.86
261/8 1.46
261/9  1.86
261/10  1.46
261/11 179
261/12  1.86
261/13  1.61
261/14 0.96
26115  0.88
261/16  1.46
261/17  1.83
261/18 5.12
Total of Gut No. 261 32.92
Mardi 262/1 1.61 Boundaryof  Boundary of Boundary of Boundaryof
262/2-A 2.13 Gut No. 268 Gut No. 290 Gut No.259 GutNo. 263
262/2-B 2.12 & 261
262/2-C 2.12
262/3 3.98
262/4-A 2.23
262/4-B 0.86
262/4-C 0.87

262-5-A 1.99
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1 2 3 4 5 6 7- 8 9
Mardi 262/5-B 1.98 Boundaryof  Boundary of Boundary of Boundary of
262/6  1.99 Gut No. 268 Gut No. 290 Gut No.259 No. 263
262/7  2.00 & 261
262/8-A 243
262/8-B  1.55
262/9 2.00
262/10  1.00
262/11 1.01
262/12 0.08
Total of Gut No. 262 31.95
Mardi 263  5.65 Boundary of  Boundary of Boundary of Boundaryof
Gut No. 257 Gut No.262 Gut No.261 GutNo.264
Mardi 264 292 Boundaryof  Boundary of Boundary of Boundary of
Gut No.267 Gut No.263 Gut No. 261 Gut No.265
Mardi 265/1  8.64 Boundary of  Boundary of Boundary of Boundaryof
265/2 2.80 267 & 266 Pt. Gut No. 264 Gut No. 261 GutNo.260
265/3 1.61
265/4 2.45
Total of Gut No. 15.50
-Mardi 266/1 081 Boundaryof  Boundary of Boundary of Boundaryof
Gut No.269 Gut No. 267 Gut No. 260 Village
1266/2  7.29 Akolekati
. Total of Gut No. 266 8.10
Mardi 267 < 10.04 Boundaryof  Boundary of Boundary of Boundaryof
Gut No.269 Gut No. 268 Gut No. 265, Gut No.266
: 264, 263
Mardi 268/1-A  2.28 Boundaryof  Boundary of Boundary of Boundaryof
268/1-B  2.28 Gut No.272 Gut No.290 Gut No.262 GutNo.270,
268/2  4.61 269, 267
268/3 2.30
268/4  2.30
268/6 121
268/6  1.09
268/7 1.08
268/8 131
268/9 1.31
268/10 3.23
268/11 1.21
268/12 1.21

268/13-A  0.81
268/13-B  0.80

268/14 1.61
268/15  0.81
268/16 0.81
268/17  0.12

Total of Gut No. 268 30.38
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1 2 3 4 5 6 7 8 9
Mardi 269/1 1.95 Boundaryof  Boundary of Boundary of Boundaryof
269/2-A 161 Gut No.270 Gut No.268 Gut No0.266, Village
269/2-B 2.43 267 Alkolekati
Total of Gut No.269 5.99
Mardi 270/1 3.96 Boundaryof  Boundary of Boundary of Boundaryof
270/2 3.96 Gut No.270 Gut No0.268 Gut No. 269 Village
270/3 1.80 Akolekati
270/4 2.16
Total of Gut No.270 11.88 _
Mardi 273/1 6.18 Boundary of  Boundary of Boundary of Boundaryof
273/2 4.58 Nannaj to Gut No. 272 Gut No.272 GutNo.272
Mardi Road
Total of Gut No.273 10.76
Mardi 274/1 6.13 Boundary of  Boundary of Boundary of Boundaryof
274/2 6.14 Gut No.276 Gut No. 287 Nannajto  GutNo.275
274/3 6.13 Pt., 288 Pt. Mardi Road.
Total of Gut No. 274 18.40
Mardi 275/1 10.81 Boundary of  Boundary of Boundary of Boundaryof
275/2 10.81 Village Village Nannaj to  Village
275/3 10.81 Narotewadi Narotewadi Mardi Road. Nannaj
275/4  4.05 & Gut No.
276
Total of Gut No. 275 36.48
Mardi 276/1 27.84 Boundaryof  Boundary of Boundary of Boundary of
276/2 5.13 Village Gut No.277 Gut No. 274 GutNo.275
276/1-A-1 040 Narotewadi & 287
Total of Gut No. 33.37
Mardi 277/1-A  10.28 Boundary of  Boundary of Boundary of Boundary of
277/1-B/2 161 Village Gut No. 280, Gut No. 286 Village 276
27711-B/1-A  2.02 Narotewadi 278
277/1-B/1-B/1 2.83
277/1-B/  2.83
1-B/2-B
277/1-B/  1.00
1-B/2-A
277/2 0.16
Total of Gut No. 277 20.72
Total of Village Mardi 383.96
[2] Village Akolekati, Taluka North Solapur, District Solapur
S.. No. Village Survey No.Gut No.  Areain Ha Boundaries
North East South West
1 2 3 4 5 6 7 8 9
2 Akolekati 120/1  2.41 Boundaryof  Boundary of Boundary of Boundary of
120/2 0.97 Gut No.119 Gut No. 121 Gut No. 124 GutNo.116,
120/3 1.29 115,114

Total of Gut No. 120 4.67

M IR-FA-¥-C
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0)) (2) (3) 4) 5) 6) (7 8 9)

Akolekati 121/1  2.81 Boundaryof  Boundary of Boundary of Boundaryof
1212 1.72 Gut No.119 Gut No. 122 Gut No. 124 GutNo. 120

Total of Gut No. 121 4.53
Akolekati 122/1/A  2.44 Boundaryof = Boundary of Boundary of Boundaryof
122/1/B 245 Gut No.119 Village Mardi Gut No. 124 GutNo. 121

122/2  7.68

Total of Gut No.122 12.57
_Total of Village Akolekati 21.77

(8) Village Nannaj, Taluka North Solapur, District Solapur

S. No. Village Survey No.Gut No. Areain Ha Boundaries
North East South West
@ @ 3) @) (5) (6) @) (8) @
3. Nannaj 233/1/A 5.22 Boundary of  Boundary of Boundary of Boundaryof
: 233/1/B/1 5.08 Gut No. 145, Gut No. 234 Gut No. 234 Gut No. 231
233/1/B/2  3.00 154, 143, 142,
233/2/A/1 5.05 141
233/2/A/2  11.83
233/2B  5.05

Total of Gut No. 233 35.23
Total Village Nannaj 35.23
(4) Village Narotewadi, Taluka North Solapur, District Solapur

S. No. Village Survey No.Gut No.  Areain Ha Boundaries
) North " East South West
1) 2) 3) 4 5 (6 (7 8 9
4.  Narotewadi 104/2/A/2  6.00 Boundaryof  Boundary of Boundary of Boundaryof
Gut No. 105, Gut No.104- VillageMardi Village
104/2/B/1 522 106 A Mardi.
104/2/B/2  5.22
104/3/A  6.88
104/3/B  6.88
104/3/C 9.13

Total of Gut No. 104 39.33
Total of Village Narotewadi 39.33

As per Schedule ‘B’ Private Land Acquired by SDO, Solapur.

(1) Village Mardi, Taluka North Solapur, 383.96 Ha.
(2) Village Akolekati, Taluka North Solapur. 21.77 Ha.
(3) Village Nannaj, Taluka North Solapur. 35.23 Ha.
(4) Village Narotewadi, Taluka North Solapur. 39.33. Ha.

Schedule ‘B’ Total land Acquired by SDO. 480.29 Ha.




TERTE JIE TAGT FHTIROT T 9R-3, WIE §, R0%&/GIE[T %, TFH ]3I0

Schedule ‘C’

Statement showing the Reseved Forest area in Great Indian Bustard Sanctuary
Sr. District Name of Village S. No./ Areain Status
No: _ Gut No. Ha.
@) (2) Y] 5) 6) (N
1 Solapur North Solapur (1) Akolekati 119 20.36 Reserved Forest
2 123 7.54 Reserved Forest
3 124 36.30 Reserved Forest
4 (2) Hiraj 96 16.50 Reserved Forest
5 102 12.42 Reserved Forest
6 114 6.50 Reserved Forest
7 - 115 11.08 Reserved Forest
8 117 17.78 Reserved Forest
9 118 21.75 Reserved Forest
10 119 14.01 Reserved Forest
11 143 9.55 Reserved Forest
12 (3) Kondi 20 10.67 Reserved Forest
13 92 991 Reserved Forest
14 93 10.09 Reserved Forest
15 96 9.91 Reserved Forest
16 97 9.30 Reserved Forest
17 101 6.01 Reserved Forest
18 102 9.25 Reserved Forest
19 103 891 Reserved Forest
20 104 7.36 Reserved Forest
21 105 9.14 Reserved Forest
22 106 8.25 Reserved Forest
23 107 8.06 Reserved Forest
24 108 8.86 Reserved Forest
25 109 9.23 Reserved Forest
26 110 8.66 Reserved Forest
27 114 9.49 Reserved Forest
28 165 10.92 Reserved Forest
29 166 10.92 Reserved Forest
30 167 9.35 Reserved Forest
31 168 9.62 Reserved Forest
32 169 9.43 Reserved Forest
33 170 9.21 Reserved Forest
34 171 8.90 Reserved Forest
35 172 8.90 Reserved Forest
36 173 14.07 Reserved Forest
37 174 12.35 Reserved Forest
38 277 6.67 Reserved Forest
39 355 10.90 Reserved Forest
40 358 8.18 Reserved Forest
41 359 9.98 Reserved Forest
42 382 11.18 Reserved Forest
43 : 383 10.66 Reserved Forest
44 (4)Mardi 243 23.63 Reserved Forest
45 259 34.85 Reserved Forest
46 272 115.73 Reserved Forest
47 (5) Neharunagar 10 210.07 Reserved Forest
48 (6) Pratapnagar 89 14.30 Reserved Forest
49 90 16.49 Reserved Forest
50 91 9.23 Reserved Forest
51 93 14.48 Reserved Forest
52 94 15.05 : Reserved Forest
53 95 11.16 Reserved Forest

WRT AR-3A-¥R-¢ 3
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Schedule ‘C’—Contd
1 [6)) 3) 4) &) (6) ¢!
54 96 11.76 Reserved Forest
55 97 13.52 Reserved Forest
56 98 7.27 Reserved Forest
57 99 12.70 Reserved Forest
58 100 7.78 Reserved Forest
59 101 7.99 Reserved Forest
60 102 11.93 Reserved Forest
61 103 4.53 Reserved Forest
62 110 1.03 Reserved Forest
- . Total area of North Solapur Taluka 1021.58
1 Solapur Mohol (1) Chikhali 23 20.23 Reserved Forest
2 37 6.54 Reserved Forest
3 38 12.13 Reserved Forest
4 168 28.15 Reserved Forest
5 177 15.41 Reserved Forest
6 (2) Dadapur 94 28,17 Reserved Forest
7 95 57.84 Reserved Forest
8 96 10.48 Reserved Forest
9 97 8.74 Reserved Forest
10 99 11.62 Reserved Forest
11 100 6.15 Reserved Forest
12 101 20.19 Reserved Forest
13 102 7.96 Reserved Forest
14 103 11.83 Reserved Forest
15 104 8.27 Reserved Forest
16 110 3.50 "Reserved Forest
17 112 19.96 Reserved Forest
18 (3)Jamgaon Bk. 21 55.81 Reserved Forest
19 47 41.89 Reserved Forest
20 49 31.40 Reserved Forest
21 65 7.95 Reserved Forest
22 66 7.37 Reserved Forest
23 74 11.95 Reserved Forest
24 (4) Jamgaon Kd. 15 5.05 Reserved Forest
25 16 5.57 Reserved Forest
26 17 9.78 Reserved Forest
27 18 452 Reserved Forest
28 20 6.97 Reserved Forest
29 22 6.94 Reserved Forest
30 23 5.68 Reserved Forest
31 24 7.21 Reserved Forest
32 26 15.08 Reserved Forest
33 28 5.76 Reserved Forest
34 29 16.16 Reserved Forest
35 ' 33 16.86 Reserved Forest
36 (5) Kamti Bk 101 5.22 Reserved Forest
37 102 6.27 Reserved Forest
38 103 22.71 Reserved Forest
39 104 18.15 Reserved Forest
40 105 20.47 Reserved Forest
41 106 27.23 Reserved Forest
42 107 10.12 Reserved Forest
43 108 8.75 Reserved Forest
44 109 12.94 Reserved Forest
45 110 9.81 Reserved Forest
46 111 5.24 Reserved Forest
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Schedule ‘C’—Contd

&R

@ @) (&) 4) )] (6) ¢
47 112 5.60 Reserved Forest
48 113 12.24 Reserved Forest
49 214 15.04 Reserved Forest
50 215 13.04 Reserved Forest
51 216 7.42 Reserved Forest
52 219 18.63 Reserved Forest
53 221 18.22 Reserved Forest
54 222 20.83 Reserved Forest
55 223 38.42 Reserved Forest
56 225 34.77 Reserved Forest
57 235 3.23 Reserved Forest
58 (6) Khavani 112 28.33 Reserved Forest
59 (7)Kharawali 30 19.63 Reserved Forest
60 31 27.64 Reserved Forest
61 32 29.77 Reserved Forest
62 33 17.89 Reserved Forest
63 34 19.99 Reserved Forest
64 35 20.12 Reserved Forest
65 36 8.72 Reserved Forest
66 37 20.77 Reserved Forest
67 432 18.23 Reserved Forest
68 433 17.48 Reserved Forest
69 435 18.05 Reserved Forest
70 (8) Kuranwadi 287 25.35 Reserved Forest
71 288 20.23 Reserved Forest
72 (9) Lamantanda. 3 36.58 Reserved Forest
73 5 31.59 Reserved Forest
74 10 2141 Reserved Forest
75 12 29.35 Reserved Forest
. 76 (10) Papari. : 66 511 Reserved Forest
77 67 6.37 Reserved Forest
78 (11) Parmeshwar 108 13.81 Reserved Forest
Pimpri.
79 109 30.65 Reserved Forest
88 110 25.45 Reserved Forest
81 111 18.96 Reserved Forest
82 112 20.17 Reserved Forest
83 113 12.23 Reserved Forest
84 114 20.00 Reserved Forest
85 115 16.55 Reserved Forest
86 133 18.04 Reserved Forest
87 (12) Penur 663 3.39 Reserved Forest
88 (13)Sayyadwarwade 320 12.14 Reserved Forest
89 (14) Shohale 524 47.15 Reserved Forest
90 (15) Waphale 645 15.42 Reserved Forest
91 MH-102 3.28 Reserved Forest
92 (16) Wagholi 5 9.09 Reserved Forest
93 24 17.95 Reserved Forest
94 25 35.77 Reserved Forest
95 26 16.42 Reserved Forest
96 27 11.31 Reserved Forest
97 28 6.89 Reserved Forest
98 29 10.06 Reserved Forest
99 30 15.96 Reserved Forest
100 33 13.72 Reserved Porest
101 34 23.17 Reserved Forest
102 36 19.57 Reserved Forest

346



in

~J

TERTE TR {0 STHTEROT | =R-3, W R, R0%%/WE[T R, Vi 3’30
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@ (2) 3) 4) 5) (6) )]

103 | 37 20.05 Reserved Forest
104 38 10.28 Reserved Forest
105 39 13.35 Reserved Forest
106 40 16.31 Reserved Forest
107 41 8.36 Reserved Forest
108 71 22.66 Reserved Forest
109 73 23.53 Reserved Forest
110 74 19.49 Reserved Forest
111 75 24.20 Reserved Forest
112 87 11.78 Reserved Forest
113 (A7) Yawali: 547 22.50 Reserved Forest

Total area of Mohol Taluka 1934.74
1 Solapur Karmala (1) Alagjapur 138 13.06 Reserved Forest:
2 141 44.00 Reserved Forest
3 142 3.79 Reserved Forest
4 143 9.29 Reserved Forest
5 144 8.56 Reserved Forest
6 145 9.06 Reserved Forest
7 148 10.13 Reserved Forest
8 149 5.04 Reserved Forest
9 (2) Devalali 297 7.78 Reserved Forest
10 298 24.56 Reserved Forest
11 299 13.44 Reserved Forest
12 300 18.12 Reserved Forest
13 302 15.00 Reserved Forest
14 303 19.17 Reserved Forest
15 304 54.76 Reserved Forest
16 301/1, 2,3 17.64 Reserved Forest
17 (8) Ghoti 323 16.42 Reserved Forest
18 4) Gorewadi 19 14.32 Reserved Forest
19 22 4.12 Reserved Forest
20 23 6.55 Reserved Forest
21 - 24 4.81 Reserved Forest
22 25 2.07 Reserved Forest
23 27 8.30 Reserved Forest
24 81 309.22 Reserved Forest
25 (5) Gulsadi 9 13.11 Reserved Forest
26 22 0.37 Reserved Forest
27 31 3.17 Reserved Forest
28 316 11.53 Reserved Forest
29 320 18.79 Reserved Forest
30 (6) Hulgewadi 33 21.51 Reserved Forest
31 32/1,2 472.88 Reserved Forest
32 (7) Kamone 25 11.31 Reserved Forest
33 33 14.31 Reserved Forest
34 34 18.90 Reserved Forest
35 35 1.52 Reserved Forest
36 36 131.82 Reserved Forest
37 (8) Karmala 270 127.14 Reserved Forest
(Rural)

38 274 25.93 Reserved Forest
39 275 14.57 Reserved Forest
40 276 12.25 Reserved Forest
41 277 10.20 Reserved Forest
42 (9) Kem 527 . 8.82 Reserved Forest
43 528 7.41 Reserved Forest
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&3

(1) 2 3) C)) 6)] 6) D

44 529 13.41 Reserved Forest
45 530 10.91 Reserved Forest
46 535 10.18 Reserved Forest
47 536 18.86 Reserved Forest
48 546 22.31 Reserved Forest
49 622 13.92 Reserved Forest
50 624 7.93 Reserved Forest
51 626 22.76 Reserved Forest
52 627 10.17 Reserved Forest
53 628 12.17 Reserved Forest
54 629 7.65 Reserved Forest
55 630 7.33 Reserved Forest
56 631 12.88 Reserved Forest
57 632 12.59 Reserved Forest
58 633 1142 Reserved Forest
59 640 14.56 Reserved Forest
60 641 7.89 Reserved Forest
61 642 6.82 Reserved Forest
62 643 13.70 Reserved Forest
63 644 21.10 Reserved Forest
64 645 16.49 Reserved Forest
65 646 11.18 Reserved Forest
66 647 24 .57 Reserved Forest
67" 648 14.17 Reserved Forest
68 (10) Khadakewadi 58 6.94 Reserved Forest
69 59 5.78 Reserved Forest
70 60 5.67 Reserved Forest
71 61 6.68 Reserved Forest
72 63 7.26 Reserved Forest
73 °(11) Khadaki 45 15.42 Reserved Forest
74 46 10.07 Reserved Forest
75 47 12.87 Reserved Forest
76 48 11.45 Reserved Forest
77 61 11.25 Reserved Forest
78 63 0.60 Reserved Forest
79 64 417 Reserved Forest
80 66 18.27 Reserved Forest
81 67 11.84 Reserved Forest
82 68 19.29 Reserved Forest
83 74 16.81 Reserved Forest
84 75 16.19 Reserved Forest
85, 76 15.90 Reserved Forest
86 77 14.36 Reserved Forest
87 78 18.88 Reserved Forest
88 79 3.80 Reserved Forest
89 80 1.73 Reserved Forest
20 81 10.55 Reserved Forest
91 82 21.29 Reserved Forest
92 83 20.74 Reserved Forest
93 84 9.03 Reserved Forest
94 85 3.23 Reserved Forest
95 86 4.72 Reserved Forest
96 87 10.35 Reserved Forest
97 90 9.57 Reserved Forest
98 91 9.34 Reserved Forest
99 93 7.88 Reserved Forest
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o)) (2) 3) 4) (5) (6) N

100 (12) Korti 345 15.38 Reserved Forest
101 347 8.02 Reserved Forest
102 348 7.55 Reserved Forest
103 349 3.76 Reserved Forest
104 351 6.97 Reserved Forest
105 352 8.35 Reserved Forest
106 353 10.00 Reserved Forest
107 354 7.21 Reserved Forest
108 309/2 86.57 Reserved Forest
109 (13) Kkumbhej 524 4.11 Reserved Forest
110 (14) Malawadi 75 7.48 Reserved Forest
111 78 11.39 Reserved Forest
112 79 8.19 Reserved Forest
113 140 23.98 Reserved Forest
114 141 20.70 Reserved Forest
115 142 10.23 Reserved Forest
116 143 7.34 Reserved Forest
117 144 3.63 Reserved Forest
118 145 1.60 Reserved Forest
119 146 2.46 Reserved Forest
120 149 21.50 Reserved Forest
121 .150 10.43 Reserved Forest
122 151 4.66 Reserved Forest
123 152 4687 Reserved Forest
124 153 5.13 Reserved Forest
125 154 3.45 Reserved Forest
126 155 8.44 Reserved Forest
127 156 7.55 Reserved Forest
128 157 15.70 Reserved Forest
129 158 5.15 Reserved Forest
130 159 5.64 Reserved Forest
131 160 4.49 Reserved Forest
132 161 7.73 Reserved Forest
133 162 3.43 Reserved Forest
134 163 6.12 Reserved Forest
135 164 5.73 Reserved Forest
136 (15) Morwad - 257 46.40 Reserved Forest
137 260 20.10 Reserved Forest
138 362 11.28 Reserved Forest
139 363 11.24 Reserved Forest
140 364 9.34 Reserved Forest
141 365 9.45 Reserved Forest
142 367 11.46 Reserved Forest
143 368 14.01 Reserved Forest
144 394 14.91 Reserved Forest
145 (16) Nimbhore 65 12.96 Reserved Forest
146 182 11.63 Reserved Forest
147 183 11.10 Reserved Forest
148 (17) Pande 85 10.16 Reserved Forest
149 (18) Pimpalwadi 52 24.65 Reserved Forest
150 70 11.75 Reserved Forest
151 72 22.50 Reserved Forest
152 71 15.21 Reserved Forest
153 84 8.39 Reserved Forest
154 85 17.52 Reserved Forest
155 92 9.37 Reserved Forest
156 96 22.26 Reserved Forest
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@8] (2) 3) 4) (5) 6) ¢))

157 . 98 13.43 Reserved Forest
158 118 7.64 Reserved Forest
159 95/2 20.71 Reserved Forest
160 - (19) Pophalaj 26 31.18 Reserved Forest
161 ((20) Roshewadi 62 23.32 Reserved Forest
162 63 18.42 Reserved Forest
163 64 16.71 Reserved Forest
164 65 21.74 Reserved Forest
165 66 28.46 Reserved Forest
166 67 11.92 Reserved Forest
167 68 6.65 Reserved Forest
168 70 15.20 Reserved Forest
169 71 12.72 Reserved Forest
170 72 10.99 Reserved Forest
171 73 19.11 Reserved Forest
172 79 2,02 Reserved Forest
173 84 8.86 Reserved Forest
174 (21) Sade ' 542 3.69 Reserved Forest
175 543 3.15 Reserved Forest
176 - 544 3.84 Reserved Forest
177 532 16.42 Reserved Forest
178 539 6.20 Reserved Forest
179 540 8.48 Reserved Forest
180 541 9.40 Reserved Forest
181 (22) Sawadi 95 45.18 Reserved Forest
182 (23) Vanjarwadi 226 10.15 Reserved Forest
183 227 13.93 Reserved Forest
184 228 30.80 Reserved Forest
185 333 7.78 Reserved Forest
186 (24) Veet 739 22.28 Reserved Forest
187 741 12.55 Reserved Forest
188 (25) Vihal 163 16.97 Reserved Forest
189 164 15.86 Reserved Forest
190 165 15.56 Reserved Forest
191 (26) Varkatane 109 7.71 Reserved Forest

Total area of Karmala Taluka ___345£

1 Solapur Madha (1) Badalewadi 4 17.73 Reserved Forest
2 5 13.91 Reserved Forest
3 7 14.72 Reserved Forest
4 8 14.29 Reserved Forest
5 46 12.22 Reserved Forest
6 49 9.17 Reserved Forest
7 50 9.00 Reserved Forest
8 51 4.81 Reserved Forest
9 52 12.22 Reserved Forest
10 53 14.11 Reserved Forest
11 54 19.40 Reserved Forest
12 55 14.42 Reserved Forest
13 57 13.05 Reserved Forest
14 59 14.00 Reserved Forest
15 (2) Bhend 259 Pt. 45.16 Reserved Forest
16 47 Pt. 31.10 Reserved Forest
17 (3) Bhongewadi 26/A 5.33 Reserved Forest.
18 26/B 19.40 Reserved Forest
19 26/D 8.72 Reserved Forest
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1) (2) 3) @ (5) (6) (7N

20 (4) Chobepimpari 215/A 0.22 Reserved Forest
21 215/C 13.15 Reserved Forest
22 215/D 8.47 Reserved Forest
23 215/F 10.42 Reserved Forest
24 . 215/G 12.59 Reserved Forest
25 215/H 7.74 Reserved Forest
26 215/1 9.89 Reserved Forest
27 215/J 21.58 Reserved Forest
28 (5) Dhavalas 285 17.65 Reserved Forest
29 273 Pt. 12.03 Reserved Forest
30 (6) Paritewadi 164 41.09 Reserved Forest
31 (7) Pimpalkhunte 182 6.89 Reserved Forest
32 (8) Ropale kavhe 408 3.98 Reserved Forest
33 (9) Shiral Madha 200 22.84 Reserved Forest
34 202 16.22 Reserved Forest
35 204 17.07 Reserved Forest
36 (10) Tulshi 35 32.36 Reserved Forest
37 (11) Uplai Bk 205 97.69 Reserved Forest
38 809 47.90 Reserved Forest
39 929 11.49 Reserved Forest
40 932 27.60 Reserved Forest
41 944 9.11 Reserved Forest
42 (12)Upalwate 147 49.61 Reserved Forest
43 - (13) Wadachiwadi 122 20.44 Reserved Forest
44 247 16.19 Reserved Forest

Total area of Madha Taluka 826.98

1 Abhmednagar Shrigonda (1) Adhalgaon 268 133.81 Reserved Forest
2 (2) Bangarde 145 108.46 Reserved Forest
3 207 4141  Reserved Forest
4 280 78,18  Reserved Forest
5 (3) Belwandi kothar 79 69.95 Reserved Forest
6 (4) Bhangaon 528 789.80 Reserved Forest
7 632 80.43 Reserved Forest
8 (5) Bhawadi 11 53.33 Reserved Forest
9 13 53.89 Reserved Forest
10 150 150.62 Reserved Forest
11 183 94.05 Reserved Forest
12 (6) Chikhali 41 268.18 Reserved Forest
13 42 5.90 Reserved Forest
14 164 12.00 Reserved Forest
15 168, 239 176.30 Reserved Forest
16 . (7) Deulgaon 117 72.49 Reserved Forest
17 184 108.60 Reserved Forest
18 284 130.21 Reserved Forest
19 313 35.96 Reserved Forest
20 314 4431 Reserved Forest
21 (8) Dhorje 236 465.38 Reserved Forest
22 (9) Dokewadi 10 52.15 Reserved Forest
23 11 6.35 Reserved Forest
24 192 33.27 Reserved Forest
25 (10) Erandoli 234 73.68 Reserved Forest
26 292 40.00 Reserved Forest
27 (11) Gavhanewadi 46 9.77 Reserved Forest
28 62 8.56 Reserved Forest
29 (12) Ghutewadi 85 24.77 Reserved Forest
30 124 35.07 Reserved Forest
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(1) 4) () ® ¥h)]
31 167 8.81 Reserved Forest
32 169 29.47 Reserved Forest
33 170 17.52 Reserved Forest
34 179 8.11 Reserved Forest
35 180 5.95 Reserved Forest
36 181 9.84 Reserved Forest
37 228 35.89 Reserved Forest
38 84 51.19 Reserved Forest
39 w’(13) Hiradgaon 421 78.45 Reserved Forest
40 (14) Kamthi 93 9.57 Reserved Forest
41 117 8.97 Reserved Forest
49 118 9.67 Reserved Forest
43 - 119 9.67 Reserved Forest
44 120 537.33 Reserved Forest
45 125 7.94 Reserved Forest
46" 130 11.69 Reserved Forest
47 131 8.13 Reserved Forest
48 189 14.48 Reserved Forest
49 190 10.79 Reserved Forest
50 (15) Khandgaon 95 44.87 Reserved Forest
51 132 5.18 Reserved Forest
52 133 115.62 Reserved Forest
53 161 8.70 Reserved Forest
54 (16) Kokangaon 62 258.53 Reserved Forest
55 (17) Kolgaon 1428 328.36 Reserved Forest
56 (18) Kondegavhan 34 19.05 Reserved Forest
- b7 (19) Koregaon 235 185.03 Reserved Forest
58 237 59.89 Reserved Forest
59 238 48.56 Reserved Forest
60 (20) Koregavhan 163 13.73 Reserved Forest
61 194 45.84 Reserved Forest
62. (21) Kosegavhan 89 554.63 Reserved Forest
63 (22) Kodhul 65 115.50 Reserved Forest
64 66 99.62 Reserved Forest
65 67 87.99 Reserved Forest
66 (23) Lagadwadi/ 1040 135.61 Reserved Forest
Kolgaon
67 (24) Mahadeowadi 66 458.79 Reserved Forest
68 (25) Mahandulwadi 54 4.84 Reserved Forest
69 55 79.30 Reserved Forest
70 (26) Mandavgan 841 18.90 Reserved Forest
71 842 20.52 Reserved Forest
72 1059 28.43 Reserved Forest
73 1205 57.16 Reserved Forest
74 1327 34.12 Reserved Forest
75 (27) Mungusgaon 72 19.97 Reserved Forest
76 (28) Pisorekhand. 7 143.27 Reserved Forest
77 8 8.75 Reserved Forest
8 146 7.04 Reserved Forest
79 147 8.79 Reserved Forest
80 148 38.18 Reserved Forest
81 149 7.52 Reserved Forest
82 282 19.43 Reserved Forest
83 287 47.49 Reserved Forest
84 290 64.01 Reserved Forest
85 (29) Ruikhel 399 316.33 Reserved Forest
86 327 388.78 Reserved Forest
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87 (30) Shedgaon. 501 143.99 Reserved Forest
88 (31) Shrigonda. 805 137.05 Reserved Forest
89 1310 23.92 Reserved Forest
90 (32) Suregaon 76 19.84 Reserved Forest
91 83 60.45 Reserved Forest
92 352 6.49 Reserved Forest
93 353 5.88 Reserved Forest
94 (33) Takalikadewalit. 16 326.42 Reserved Forest
95 26 207.45 Reserved Forest
96 (34) Tandalidumala 60 44.81 Reserved Forest
97 156 149.07 Reserved Forest
98 (35) Ukhalgaon 43 11.30 Reserved Forest
99 46 1.17 Reserved Forest
100 47 3.27 Reserved Forest
101 48 0.78 Reserved Forest
102 49 0.94 Reserved Forest
103 50 1.43 Reserved Forest
104 52 2.12 Reserved Forest
105 56 21.73 Reserved Forest
106 59 28.53 Reserved Forest
107 445 23.37 Reserved Forest
108 465 6.18 Reserved Forest
109 469 4.47 Reserved Forest
110 (36) Ukadgaon 15 58.07 Reserved Forest
111 37 1.13 Reserved Forest
112 38 7.99 Reserved Forest
113 226 11.34 Reserved Forest
114 227 9.79 Reserved Forest
115 240 70.94 Reserved Forest
116 (87) Wadghul 21 . 269.97 Reserved Forest
117 35 287.97 Reserved Forest
118 61 150.77 Reserved Forest
119 62 63.91 Reserved Forest
120 91 13.31 Reserved Forest
Total area of Shrigonda Taluka 10204.53
1 Ahmednagar Karjat (1) Akhoni 342 24,49 Reserved Forest
2 - (2) Alsunde 478 277.14 Reserved Forest
3 493 86.75 Reserved Forest
4 549 16.50 Reserved Forest
5 670 107.66 Reserved Forest
6 673 129.29 Reserved Forest
7 (3) Ambijalgaon 146 24.53 Reserved Forest
8 (4) Babhulgaon 91 24.51 Reserved Forest
khalsa
9 (5) Balwandi 32 152.60 Reserved Forest
10 33 130.27 Reserved Forest
11 (6) Baradgaonsudrik 326 7.87 Reserved Forest
12 392 505.52 Reserved Forest
13 (7) Benawadi 32 411.95 Reserved Forest
14 (8) Bhambore 31 57.07 Reserved Forest
15 (9) Bitakewadi 151 525.89 Reserved Forest
16 (10) Chakhalewadi 60 671.72 Reserved Forest
17 (11) Chande Bk 125 137.35 Reserved Forest
18 (12) Chande Kd. 117 490.91 Reserved Forest
19 (13) Chapadgaon 130 150.00 Reserved Forest
20 251/A 82.06 Reserved Forest
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21 (14) Chincholi kaldat 412 51.16 Reserved Forest
22 431 50.39 Reserved Forest
23 432 8.15 Reserved Forest
24 (15) Chincholi ramjan 94 44.13 Reserved Forest
25 - 158 4.05 Reserved Forest
26 159 4.05 Reserved Forest
27 160 4.05 Reserved Forest
28 161 6.12 Reserved Forest
29 177 3.24 Reserved Forest
30 183 3.24 Reserved Forest
31 184 16.01 Reserved Forest
32 185 2.89 Reserved Forest
33 186 2.57 Reserved Forest
34 187 1.87 Reserved Forest
35 188 3.13 Reserved Forest
36 189 3.24 Reserved Forest
37 190 3.24 Reserved Forest
38 f 191 3.24 Reserved Forest
39 291 23.55 Reserved Forest
40 304 10.56 Reserved Forest
41 {16) Dhalwadi 24 67.39 Reserved Forest
42 (17) Dikasal 14 3.24 Reserved Forest
43 15 2.71 Reserved Forest
44 - 16 2.71 Reserved Forest
45 17 2.71 Reserved Forest
46 18 2.71 Reserved Forest
47 19 3.24 Reserved Forest
48 22 11.59 Reserved Forest
49 23 6.76 Reserved Forest
50 27 3.24 Reserved Forest
51 28 3.24 Reserved Forest
52 . 29 3.24 Reserved Forest
53 30 0.40 Reserved Forest
. b4 , 31 3.48 Reserved Forest
55 32 22.09 Reserved Forest
56 . 260 4.77 Reserved Forest
57 261 3.24 Reserved Forest
58 268 3.24 Reserved Forest
59 269 16.86 Reserved Forest
60 270 18.62 Reserved Forest
61 (18) Durgaon 513 5.35 Reserved Forest
62 514 5.35 Reserved Forest
63 5156 4,05 Reserved Forest
64 516 4.05 Reserved Forest
65 . 517 4.05 Reserved Forest
66 : 518 4.05 Reserved Forest
67 519 4.05 Reserved Forest
68 520 A4.05 Reserved Forest
69 521 1.42 Reserved Forest
70 - 524 4.05 Reserved Forest
71 525 4.05 Reserved Forest
72 526 4.05 Reserved Forest
73 527 34.00 Reserved Forest
T4 528 4.05 Reserved Forest
75 529 4.05 Reserved Forest
76 530 1.45 Reserved Forest

77 531 1.68 Reserved Forest
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78 533 4.05 Reserved Forest
79 534 4.05 Reserved Forest
80 535 4.05 Reserved Forest
81 536 3.21 Reserved Forest
82 537 2.02 Reserved Forest
83 538 2.02 Reserved Forest
84 539 2.02 Reserved Forest
85 540 2.02 Reserved Forest
86 541 2.02 Reserved Forest
87 542 2.02 Reserved Forest
88 543 2.02 Reserved Forest
89 544 2.02 Reserved Forest
90 545 2.02 Reserved Forest
91 546 3.24 Reserved Forest
92 547 2.02 Reserved Forest
93 548 2.02 Reserved Forest
94 549 2.02 Reserved Forest
95 550 2.02 Reserved Forest
96 551 2.02 Reserved Forest
97 5562 2.02 Reserved Forest
98 553 3.24 Reserved Forest
99 554 3.24 Reserved Forest
100 555 3.24 Reserved Forest
101 556 3.24 Reserved Forest
102 557 3.24 Reserved Forest
103 558 3.24 Reserved Forest
104 559 3.24 Reserved Forest
105 614 3.96 Reserved Forest
106 (19) Ganeshwadi 201 178.88 Reserved Forest
107 (20) Handalwadi 36 430.55 Reserved Forest
108 68 365.71 Reserved Forest
109 (21) Holewadi 42 300.98 Reserved Forest
110 75 3.23 Reserved Forest
111 76 2.02 Reserved Forest
112 77 4.05 Reserved Forest
113 78 4.05 Reserved-Forest-- ——
114 79 8.09 Reserved Forest
115 80 4.05 Reserved Forest
116 81 4.05 Reserved Forest
117 82 8.09 Reserved Forest
118 83 8.09 Reserved Forest
119 84 3.23 Reserved Forest
120 85 3.23 Reserved Forest
121 86 3.23 Reserved Forest
122 87 3.23 Reserved Forest
123 89 3.23 Reserved Forest
124 90 5.77 Reserved Forest
125 91 2.42 Reserved Forest
126 93 4.05 Reserved Forest
127 94 4.05 Reserved Forest
128 95 4.05 Reserved Forest
129 102 3.23 Reserved Forest
130 103 3.23 Reserved Forest
131 104 3.23 Reserved Forest
132 105 3.23 Reserved Forest
133 108 4.05 Reserved Forest
134 (22) Kaparewadi 114,116 79.84 Reserved Forest
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135 (23) Kondane 40 455.85 Reserved Forest
136 255 1.58 Reserved Forest
137 263 57.33 Reserved Forest
138 542 2.02 Reserved Forest
139 546 2,02 Reserved Forest
140 547 2.02 Reserved Forest
141 548 2.02 Reserved Forest
142 549 2.02 Reserved Forest
143 550 2.02 Reserved Forest
144 551 2.02 Reserved Forest
145 562 2.02 Reserved Forest
146 553 2.02 Reserved Forest
147 554 2.02 Reserved Forest
148 555 2.02 Reserved Forest
149 . 556 2.02 Reserved Forest
150 557 2.02 Reserved Forest
151 558 2.02 Reserved Forest
152 559 2.02 Reserved Forest
153 561 2.02 Reserved Forest
154 562 2.02 Reserved Forest
155 563 2.02 Reserved Forest
156 564 2.02 Reserved Forest
157 565 2.02 Reserved Forest
158 566 4.04 Reserved Forest
159 (24) Khandavi 18 611.62 Reserved Forest
160 277 106.10 Reserved Forest
161 437 52.91 Reserved Forest
162 (25) Kolawadi 78 15.48 Reserved Forest
163 86 69.81 Reserved Forest
164 (26) Kombhali 181 259.50 Reserved Forest
165 460 89.48 Reserved Forest
166 517 114.26 Reserved Forest
167 (27) Kopardi 55 31.17 Reserved Forest
168 - 177 16.00 Reserved Forest
169 228 15.32 Reserved Forest
170 258 6.50 Reserved Forest
171 277 34.17 Reserved Forest
172 (28) Koregaon 282 61.88 Reserved Forest
173 1062 10.64 Reserved Forest
174 1063 16.74 Reserved Forest
175 1098 63.27 Reserved Forest
176 1324 19.54 Reserved Forest
177 (29) Kuldharan 162 274.49 Reserved Forest
178 700 43.90 Reserved Forest
179 976 246.83 Reserved Forest
180 978 36.39 Reserved Forest
181 (30) Kumbhephal 146 8.03 Reserved Forest
182 147 88.88 Reserved Forest
183 (31) Malewadi 40 157.87 Reserved Forest
184 (32) Mandali 311 4.20 Reserved Forest
185 314 17.50 Reserved Forest
186 (33) Nagmathan 48 6.58 Reserved Forest
187.: (84) Nandgaon 157 2.02 Reserved Forest
188 158 6.47 Reserved Forest
189 159 23.37 Reserved Forest
190 185 6.47 Reserved Forest
191 B 299 119.94 Reserved Forest
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192 ' 321 2.02 Reserved Forest
193 327 2.02 Reserved Forest
194 330 2.02 Reserved Forest
195 331 2.02 Reserved Forest
196 334 2.02 Reserved Forest
197 335 2.02 Reserved Forest
198 336 2.02 Reserved Forest
199 337 2.02 Reserved Forest
200 368 2.02 Reserved Forest
201 372 2.02 Reserved Forest
202 373 2.02 Reserved Forest
203 386 6.47 Reserved Forest
204 387 2.02 Reserved Forest
205 389 2.02 Reserved Forest
206 390 2.02 Reserved Forest
207 391 2.02 Reserved Forest
208 403 2.02  Reserved Forest
209 404 2.02 Reserved Forest
210 406 2.02 Reserved Forest
211 407 2.02 Reserved Forest
212 408 2.02 Reserved Forest
213 430 4.25 Reserved Forest
214 431 2.02 Reserved Forest
215 432 4.05 Reserved Forest
216 435 2.02 Reserved Forest
217 436 4,46 Reserved Forest
218 437 3.24 Reserved Forest
219 438 2.49 Reserved Forest
220 439 4.00 Reserved Forest
221 440 2.02 Reserved Forest
222 441 2.02 Reserved Forest
223 442 2.02 Reserved Forest
224 443 2.02 Reserved Forest
225 444 2.02 Reserved Forest
226 445 2.02 Reserved Forest
227 446 2.02 Reserved Forest
228 447 2.02 Reserved Forest
229 448 2.02 Reserved Forest
230 449 2.02 Reserved Forest
231 450 2.02 Reserved Forest
232 451 2.02 Reserved Forest
233 452 2.02 Reserved Forest
234 453 2.02 Reserved Forest
235 454 2.02 Reserved Forest
236 455 2.02 Reserved Forest
237 457 2.02 Reserved Forest
238 458 2.02 Reserved Forest
239 459 2.02 Reserved Forest
240 460 2.02 Reserved Forest
241 466 2.02 Reserved Forest
242 467 2.02 Reserved Forest
243 (35) Nimbe 160 127.42 Reserved Forest
244 (36) Patewadi 25 119.72 Reserved Forest
245 241 204.52 Reserved Forest
2486 (87) Pimpalwadi 148 2.02 Reserved Forest
247 149 2.02 Reserved Forest
248 150 2.02 Reserved Forest
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249 151 2.02 Reserved Forest
250 152 2.02 Reserved Forest
251. 153 2.02 Reserved Forest
252 154 3.23 Reserved Forest
253 155 2.02 Reserved Forest
254 156 2.02 Reserved Forest
255 157 2.02 Reserved Forest
256 158 2.02 Reserved Forest
257 159 2.02 Reserved Forest
258 160 2.02 Reserved Forest
259 161 2.02 Reserved Forest
260 162 2.02 Reserved Forest
261 163 - 2,02 Reserved Forest
262 164 2.02 Reserved Forest
263 165 2.02 Reserved Forest
264 166 2.02 Reserved Forest
265 169 47.39 Reserved Forest
266 170 40.46 Reserved Forest
267 365 4.05 Reserved Forest
268 366 4.05 Reserved Forest
269 367 2.02 Reserved Forest
270 376 4.05 Reserved Forest
271 377 4.05 Reserved Forest
272 378 3.29 Reserved Forest
273 379 3.15 Reserved Forest
274 . 399 0.81 Reserved Forest
275 401 2.02 Reserved Forest
276 402 0.81 Reserved Forest
277 403 0.81 Reserved Forest
278 405 0.81 Reserved Forest
279 407 4.04 Reserved Forest
280 408 1.46 Reserved Forest
281 409 0.81 Reserved Forest
282 410 2.02 Reserved Forest
283 411 2.02 Reserved Forest
284 412 2.02 Reserved Forest
285 413 0.81 Reserved Forest
286 414 1.21 Reserved Forest
287 417 2.02 Reserved Forest
288 418 2.02 Reserved Forest
289- 419 2.02 Reserved Forest
290 420 2.02 Reserved Forest
201 429 2.02 Reserved Forest
292 423 2.02 Reserved Forest
203 424 2.02 Reserved Forest
294 426 2.02 Reserved Forest
295 427 2.02 Reserved Forest
296 429 2.02 Reserved Forest
297 430 2.42 Reserved Forest
298 439 4.46 Reserved Forest
299 449 80.94 Reserved Forest
300 (38) Rakshaswadi Bk 211 3.23 Reserved Forest
301 212 4.04 Reserved Forest
302 213 4.04 Reserved Forest
303 214 3.23 Reserved Forest
304 215 2.02 Reserved Forest
305 216 3.23 Reserved Forest
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306 217 4.04 Reserved Forest
307 218 2.02 Reserved Forest
308 219 2.02 Reserved Forest
309 220 2.02 Reserved Forest
310 221 2.02 Reserved Forest
311 222 3.00 Reserved Forest
312 . 223 3.23 Reserved Forest
313 224 4.04 Reserved Forest
314 225 4.04 Reserved Forest
315 - 226 4.04 Reserved Forest
316 227 4.04 Reserved Forest
317 228 4.04 Reserved Forest
318 229 4.04 Reserved Forest
319 230 4.04 Reserved Forest
320 231 3.23 Reserved Forest
321 232 2.02 Reserved Forest
322 233 4.00 Reserved Forest
333 234 4.04 Reserved Forest
334 235 4.04 Reserved Forest
335 236 4.04 Reserved Forest
336 237 4.04 Reserved Forest
337 238 4.04 Reserved Forest
338 239 3.23 Reserved Forest
339 240 2.02 Reserved Forest
340 241 2.02 Reserved Forest
341 242 4.04 Reserved Forest
342 243 2.02 Reserved Forest
343 244 4.04 Reserved Forest
344 ¢ 245 4.04 Reserved Forest
345 246 4.04 Reserved Forest
346 247 3.23 Reserved Forest
347 248 3.23 Reserved Forest
348 249 4.04 Reserved Forest
349 250 4.04 Reserved Forest
350 251 4.04 Reserved Forest
351 252 4.04 Reserved Forest
352 253 3.23 Reserved Forest
353 254 4.04 Reserved Forest
354 255 4.04 Reserved Forest
355 256 4.04 Reserved Forest
356 257 4.04 Reserved Forest
357 258 4.04 Reserved Forest
358 259 4.04 Reserved Forest
359 260 4.04 Reserved Forest
360 261 4.04 Reserved Forest
361 262 4.04 Reserved Forest
362 263 4.04 Reserved Forest
363 264 4.04 Reserved Forest
364 266 4.04 Reserved Forest
365 267 4.04 Reserved Forest
366 268 4.04 Reserved Forest
367 269 4.04 Reserved Forest
368 270 4.04 Reserved Forest
369 349 160.64 Reserved Forest
370 (39) Ravalgaon 233 157.63 Reserved Forest
371 272 136.37 Reserved Forest
372 333 70.88 Reserved Forest
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373 381 55.92 Reserved Forest
374 (40) Rehekuri 24 110.97 Reserved Forest
375 81 146.35 Reserved Forest
376 150 59.62 Reserved Forest
377 161/A/1 162.87 Reserved Forest
378 161/A/2 8.49 Reserved Forest
379 161/B 10.89 Reserved Forest
380 161/D 184.21 Reserved Forest
381 (41) Shinde 126 76.03 Reserved Forest
382 607 89.94 Reserved Forest
383 (42) Supe 4 88.29 Reserved Forest
384 45 0.58 Reserved Forest
385 46 4.05 Reserved Forest
386 47 3.21 Reserved Forest
387 48 5.77 Reserved Forest
388 49 3.47 Reserved Forest
389 50 5.50 Reserved Forest
390 51 5.49 Reserved Forest
391 52 10.12 Reserved Forest
392 54 3.24 Reserved Forest
393 55 3.24 Reserved Forest
394 60 3.24 Reserved Forest
395 61 3.24 Reserved Forest
396 62 3.24 Reserved Forest
397 . 63 3.24 Reserved Forest
398 70 9.43 Reserved Forest
399 71 18.46 Reserved Forest
400 72 0.80 Reserved Forest
401 73 1.02 Reserved Forest
402 75 11.36 Reserved Forest
403 (43) Taju 74 125.14 Reserved Forest
404 75 164.08 Reserved Forest
405" 156 121.32 Reserved Forest
406 231 24.09 Reserved Forest
407 262 87.66 Reserved Forest
408 (44) Takali 74 14493 Reserved Forest

khandeshwari

409 (45) Talawadi 210 166.32 Reserved Forest
410 (46) Thergaon 185 11.13 Reserved Forest
411 188 81.07 Reserved Forest
412 216 35.58 Reserved Forest
413 590 113.55 Reserved Forest
414 (47) Therwadi 146 3.23 Reserved Forest
415 505 4.04 Reserved Forest
416 542, 505 113.03 Reserved Forest
417 (48) Thetewadi 83 63.16 Reserved Forest
418 84 2.80 Reserved Forest
419 85 1.55 Reserved Forest
420 86 4.05 Reserved Forest
421 87 4.05 Reserved Forest
422 88 4.05 Reserved Forest
423" 89 4.05 Reserved Forest
424 90 4.04 Reserved Forest
425 91 4.05 Reserved Forest
426 92 6.67 Reserved Forest
427 (49)Vadgaon tanpure 16 95.56 Reserved Forest
428 106 48.15 Reserved Forest
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429 273 181.00 Reserved Forest
430 286 50.29 Reserved Forest
431 (50) Valwad 89 105.06 Reserved Forest
432 206 175.24 Reserved Forest
433 (51) Yeswadi 39 104.08 Reserved Forest
434 ' 45 37.23 Reserved Forest
' Total area of Karjat Taluka 14038.56
Tatal Reserved Forest area of GIB 5 3147745
(A) Solapur District.
(1) North Solapur Taluka 1021.58 ha.
(2) Mohol Taluka 1934.74 ha.
(8) Karmala Taluka 3451.06 ha.
(4) Madha Taluka 826.98 ha.
TOTAL 7234.36 ha.
(B) Ahmednagar District.
(1) Shrigonda Taluka 10204.53 ha.
(2) Karjat Taluka 14038.56 ha.
. — o
TOTAL 24243.09 ha.
Schedule “C” G. TOTAL 31477.45 Ha,
ABSTRACT.
(1) As per Schedule ‘A’ Gairan & Govt. Land Area - 4715.22 ha.
(2) As per Schedule ‘B* Private Land Acquired by SDO - 480.29 ha,
(2) As per Schedule ‘C’ Reserved Forest Ares - 31477.45ha.
36672.96 Ha.

Say 366.73 Sq.Km,

By order and in the Name of the Governor of Maharashtra,

PRAKASH MAHAJAN ,

Joint Secretary (Forest) to Government,

ON BEHALF OF GOVERNMENT PRINTING, STATIONERY AND PUBLICATION, PRINTED AND PUBLISHED BY SHR] PARSHURAM JAGANNATH
GOSAVI, PRINTED AT GOVERNMENT CENTRAL PRESS, 21-A, NETAJI SUBHASH ROAD, CHARNI ROAD, MUMBALI 100 004 AND PUBLISHED AT
DIRECTORATE QF GOVERNMENT PRINTING, STATIONERY AND PUBLICATION, 21-A\NETAJ1 SUBHASH ROAD, CHARNT ROAD, MUMBAI 400 004,
EDITOR : SHRI PARSHURAM JAGANNATH GOSAVI
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In the matter of :
Shri. Dada Lahanu Bankar...Applicants

Versus

Union of India & Ors. ...Respondents
Reply Affidavit of Respondent No.4

DATED 28" June, 2026

D.M.GUPTE
ADVOCATE FOR RESPONDENT NO.4
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